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26.0£1993,

THE CONSERVATION QF FOREIGN EXCHANGE AND PRE-
YENTLON OF. SMUGGLING ACTIVITIES (AMENDMENT)
ACT 1993

[27th August, 1993.]

An Act further to qmend the Conservation of Foreign , [Exchange
and. Preventlon of Smugghng Act1v1tles Act 1974. '

Br it enacted. by, Pax:llament in the Forty-fourth Yggr of the Repubha
of Indila as follows:— SURCE Y B o

S E ';ii

o LA (1) This Act may ke called the Conservation of Foreign E;xcbange
and Preventlon, : Smuggllng Act1v1t1es (Amgndmen’p) Act, 1993

A AT

June, 1993

@) It Shall, be deemed to,. have come into, force -on 1;he 25th day of

2. In the Conservation of Foreign Exchange and Preventlon of

‘Briuggling Actlv1t1es Aeﬁf 1974 (heremafi:e ""hreﬁerred;- 46 as’ “the prin- -

‘cipal ‘Act); inseetion 9 in’ sub-section (1), for -thé figures, Tettersvand

- words “Blst day of J’uly, 998" 'vhe ﬁgures letters and Wéi‘iis “31'st &ay

of July, 19967 shall e’ smbstltuted

3. (1) The Conéervatlon of Forelgn Exchange and \P}reven—
‘tion “of Smugglmg Achvities (Amendment) @fdmanee 199_3, ‘is hereby

“répealed.

@) Notwithstandmg ‘such - répeal, “anything'* ‘déne - or ‘any ac-

“tion taken und’er the’ prinelpal ‘Act, as amended by ‘the said - ' Ordinanie,
~shall ‘Pe ‘deéifiéd to have béen done vor taken under the prlnelpal Act as

amended by this Act.
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